FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VARIDHI COTSPIN PRIVATE LIMITED (In CIRP)

At-1237, 1238, 1240/ 1, Village- Koth, Gangad Road, Ta- Dholka,
Ahmedabad, Gujarat, - 380051
(Under Regulation 36A( 1) of the Insolvency and Bankruptcy Board of India

[Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor
along with PAN & CIN/ LLP No,

VARIDHI COTSPIN PRIVATE LIMITED
PAN Mo: AAECVIR3TE
CIN Ne: U17291GJ2014PTCOB5459

2. |Address of the registered office 1237, 1238, 1240/1, Village- Koth, Gangad
Road, Ta- Dholka, shmedabad, Gujarat, - 380051
3. |URL of website MA
4. |Details of place where majority of | Village Kath, Dhalka, Ahmedabad
fixed assets are located
5. |Installed capacity of main Spinning facility housing 29,184 spindles to
products services produce Ring Spun 100% Cotton, Compact,
Combed, Carded Yam, Installed capacity to
prodece approximately S00 metric tons of
yarm per month.
6. |Quantity and value of main Rs, 9054 Crin FY 2023-24 and Rs. 21.22 Cr.
products, services sold in last for part of the FY 2024-25.
financial year {Rs. 112.12 Crin FY 2021-22 with Rs, 11.82 Cr
PEITD)
| 7. [Number of employees/ workmen | NA
8. |Further details including last Details including teaser and detalled EOI can
avallable financial statements be ohtained by sending an email &L email id:
iwith schedutes) of twa years, lists | cirpaandhicotspin@gmail.com.
af creditors are available at URL:
9. |Eligibility for resolution applicants | Can be obtained by sending an email at
under section 25(2)(h) of the cirparidhicotspin@gmail.com
Code s available at URL:
10. |Last date for receipt of expression | 04 September 2026
of interest
11. |Date of issue of provisional list of | 14 September 2026
prospective resofution applicants
12. |Last date for submission of 19 September 2026
ahjections to provisional list
13. |Date of issue of final list of 24 September 2026
pI'CGpECtI'n.I'E resolution applicants
~14. |Date of 1ssue of information 28 September 2026
memorandum, evaluation matrix
and request for resolution plans to
| prospective resolution applicants | -
15. |Last date for submission of 28 October 2026
resolution plans
16. |Process email id to submit cirpvaridhicotspin@gmail.com
E:{pre-ssmn of |I'|IEFE'.‘.I
"17. |Details of the corporate debtor's | UDYAM-GJ-01-0003766 —

I-urthEr details are 5&! out in the detdllf:.'{i Invitation of Expression of [nterest (ECI), which
are o be read together with associated disclaimers and gualifications in the EQI,

Date:

regﬁ.tratmn status as MSME.

Resolution Professional of VARIDHI COTSPIN PRIVATE LIMITED (In CIRP)
IBBI Reg. No.:

12.08.2026

Place: Ahmedabad

Email for Correspondance: cirp.varidhicotspin@gmail.com

Prawincharan Prafulcharan Dwary

IBBI/IPA-D02/1P-NOD331/2017-2018/10937
AFA Valid upto: 31.12.2026

Mob: 9428742700
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g\ SAFA SYSTEMS & TECHNOLOGIES LIMITED
Registered Office; 46/2631 B, Safa Arcade, Kaniyapilly Road,

LYKA LABS LIMITED

e § . .
\ "-\355'133-’5;' Reserve Ha[‘[k ﬂf: India Qnfa Chakkaraparambu, Ernakulam, Kerala- 662028 Registered Office : 4801 / B & 4802 / A, G.I.D.C. Ind.ustrlal Estate, Ankleshwar- 393002.
1‘&,‘_::-_:_;_'.-' Wi\'w.rhl.llrgdﬂ HpiRias :lu:;:.a.... CIN: L52100KL2021PLCDT 1051 CIN: L24230G]1976PLC008738 o Website : www.lykalabs.com
Auction of Govarnment of India Dated Securilies Website: www.sssinfo in, E-mail: Officesssinfo.in, STATEMENT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTE:_El\luillalD 30TH ]Ul\ISEl‘,l, 20%6
fCIr ."'3": {Inﬂ crore on Augu‘t'! 14 EUEE Tel: +91 7503007140 ( 1n la. Sexcept per are ata)
i, . oty T Sr. Particulars Standalone Consolidated
Governmen! of India has announced the sale {issue [ me-issue) of following dated I"FHF_IMATIDH REGARDING ?5 ANNUAL EEHE_HM: HE“ETIHE No. Quarter Quarter Quarter | Year ended Quarter Quarter Quarter | Year ended
securities: *:tﬂ::;aﬁ I:F:E‘T’ g'?"ﬁ;‘:' ﬂ"E&U_?E I'nl;:lnnlualIEGEEFnr:;‘:E-rI;ﬂT;tl:nth{hnaM ) .E'{.;:: (’indedz?’ooztg ended 31st | ended 30th |31st March,| ended 30th | ended 31st |ended30th |31st March,
embers s Safa ems chnologies Li eld on Friday, une,
Sr. No Nomenclature Motified amount Earmarked for Retail 11" September, 2026 at 03:30 PM. (IST) through Video Conferencing ("VC")/ - March, ,2026 June, 2_025 20,26 June, ,2026 March, 2 026 | June, 2?25 20,2 °
Nominal (in ¥ Crore) Investors (in 7Crore) Other Audio-Visual Means (“OAVM®), without the physical presence of members (Unaudited)| (Unaudited) [(Unaudited)| (Audited) |[(Unaudited) | (Unaudited) |(Unaudited) | (Audited)
1. New GS 2029 11,000 550 to-transact the businesses as set out in the notice convening the AGM of the 1| Total Income from Operations 427279 |  2,854.04 |  2,994.98| 12,487.97|  4,272.79 2,864.19 | 3,365.63 | 13,194.24
Company. The venue of the Meeting shail be deemed to be the Registered Office
2 New G 3 11,000 550 : ey - ,
: ?E::D “552.5355 o — af the Comnainy 1. 412531 B, Gafs Arcede; Kantvapilly Road, Cirakkarigararbi 2 Iglgel;rggrtl él(:r?jf())rfc})irxttlrlzizei; fﬁﬁffiifn ze)xx 199.35|  (688.99) 116.74 | (1,022.09) 194.80 (858.62) 135.17 | (1,177.94)
i =i - Ernakulam Kerala- 632028, —- - .
4. | 750% GOI SGB 2056 5,000 250 In accordance with General Circular No. 14/2020 dated 8" April, 2020 and| |3 ng;gf);{a 1‘I;E;S/)OfroEﬁ;‘éﬁiﬁzgﬁzﬁsgaﬂ“ 19935| (299043)| 11674 (3,32353)| 19480  (85862) | 13517 | (1,177.94)
" t " - 2072020 dated 05" May, 2020 and subsequent circulars issued in this regard, the
Eg;;?“"tﬁ will l;rﬂﬂ'flﬂ -“FGU!;ITE-‘EE;{‘? Bank of I':Td'ﬂ- Mumﬁ&' DGWGE-*IUE- ";‘r'f{";hla' latest being Circular Mo. 03/2025 dated September 22, 2025 issued by the 4 |Net Profit / (Loss) for the Year after tax (after 210.03| (2,977.21) 81.07 | (3,228.84) 204.66 (806.63) 99.62 | (1,043.56)
Mo A7) BB 1o, St Mok 26, o030 mac o Sobonite N e ion s 1| | Ministry of Corporate Affairs (*MCA?) and Circular No. SEBI/HO/CFD/CFD-PaD- Exceptional and/or Extraordinary items)
Al | dobfication | ] ) ; gl
k b o 4 R R e Rl BSUECIN | | 2/p/CIR/2024¢ 133 dated 03" October, 2024 issued by the Securities and 5 | Total Comprehensive Income for the Year 210.03 | (2,989.77) 81.07| (3,243.24) 204.66 (819.18) 99.62 | (1,057.97)
I3 "Eﬁﬂf_ ; ; - Exchange Board of India ("SEBI"), the Notice of the AGM and the Annual Report [Comprising Profit / (Loss) for the Year(after tax)
The auction will b& conducted using multiple price method on August 14, 2026 for the financial year ended 31* March, 2026 will be sent anly through electronic and Other Comprehensive Income (after tax)]
(Friday). The result will be anncunced on the same day and payment by succassful mode to those Members whose email addresses are registerad with the Company Foul ;
; f ty Share Capital 3,615.27 3,615.27 3,615.27 3,615.27 3,615.27 . . ,010.
bidders will have to be made on August 17, 2026 (Monday). Cameo Corporate Service Ltd (RTA), or their respective Depository Participants 6 |Equity Share Capita 3,615.27 3,615.27 3,615.27
Retail investors can parficpate in the auclion on a non-compalitive basis as per the (OFs). The Motice and Annual Report will alsc be available on the Company’s - | Reserves (excluding Revaluation Reserve) as shown i i i 5.084.64 i 5 624.07
Schema for non-competilive bidding facility. Individual investors can also place bids | | Website www.sssinfo.in , on the website of BSE Limited, and on the website of in the Audited Balance Sheet of the previous year T ) _ o
through the Retail Direct portal (hitps:hirsdaildirect.org.in). E.DSL . : : 8 | Earnings Per Share (of X 10/- each)
For further details, please see press release dated August 10, 2026 on RBI website since the Company does not ha\'elang.r 5h:1rehuil:|er5 holding shares in physical (for continuing and discontinued operations)
(o b o) ' ' form, ne separate communication is required under Regulation 36(1)(b) of the 1. Basic: 0.58 (8.24) 022 (8.93) 057 (2.10) 025 (2.77)
e, ] SEBI Listing Regulations. Members can attend and participate in the AGM onl . )
abenant Sty ifers ket through V C?EI :h?m_ paricip Y 2. Diluted: 0.58 (8.24) 0.22 (8.93) 0.57 (2.10) 0.25 (2.77)
i ' - : The standalone & consolidated unaudited financial results of the Company for the quarter ended 30th June, 2026 have been reviewed by Audit Committee
i Sttt Moo Ehlr!hnll:h.!s whn.se el ﬁ'ddr““s. e ot '."’.]memd el requesh‘zd to update at their meeting held on 10th August, 2026 and approved by the Board of Directors in its meeting held on 10th August, 2026. The Statutory Auditors of the
‘Don't get cheated by E-mails/SM5s/Calls promising you money” the same with their respective Depositary Participants {DPs) to receive the AGM Company have reviewed bove results for quarter ended 30th June 2026,
. - Motice, Annual Report and fo participate in e-voting and the virtual AGM ‘ ‘ . ‘ '
By Order of the Board of Directors Note :- The above is an extract of the detailed format of quarter ended unaudited financial results for 30th June, 2026 filed with the Stock Exchanges under
. R.AK. CERAMI ET'::. IN ﬂ'J A F.Bly ATE LIMITED For Safa Systems & Technologies Limited Regulation 33 of the SEBI (Lisjcing and Oth?r Disclosure Requirgmc.ents) Regulation, 2015. T%le full format of the quarterly unaudited financial results are available
R A K s s ECEI r"ﬁlil.lé Eu!?jEllaTC:-‘:-Jél-iPT-...‘rﬂ-tm-:l1 = Sdj- on the Stock Exchanges Websites www.nseindia.com; www.bseindia.com and on Company’s website www.lykalabs.com.
gd. 8 B-2-F50EE. 4-B, 4% Floor, Vamseram Jyothi Square, .
CERAMICE o ot ytuatag Teimraotet | | L o For and on behalfofthe Bord of Direclors
E-mat vl | e e IGE , Wekia W. WS, Com + i . -
Tei - B1 884 2926344 5588334, Fax : 51 834 2370343 E;';:F'IE:,';; J,;M“; ity E'E"m;" I“I: E"ﬁ";“"?"#{;g;:; Place : Mumbai Kunal. N. Gandhi (DIN No: 01516156)
ETATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 202 X s shisiald Date:- 10th August, 2026 (Managing Director and CEO)

[Regulation 52{8), read with regulation 52(4) of the Listing Regulations]

El :ITF'-E'I'I'EE.I?EITE- ] E;.'IL1 “Erding "Cﬁﬂﬁ%?.dﬁ'lﬁ FreviEs|

Maj 30,06, 2026 [Gar. 06, 2025 |year endod
$1.12. 2025

T Tol& Tncome Trom Coeaions. TRI6.6L| TAIT.37 | 5447, o =
3 [{aepacom o CesaTone (before b i THIS IS A PUBLIC ANNCUNCEMENT FOR INFORMATION PURPOSES ONLY AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES OR UNITS NOR IS IT A PROSPECTUS
3. [Nak. FealiLoush o i perie befoe tgn. || el TSR (RS ANNOUNCENENT NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY, OUTSIDE INDIA. INITIAL PUBLIC OFFERING OF EQUITY SHARES OF TABLESPACE TECHNOLOGIES LIMITED ON THE MAIN BOARD
(afler Exce liond and! or Exlraordinary lems?) {123.78) (117.93) | (904.23) OF B3E LIMITED ("BSE"] AND NATIONAL STOCK EXCHANGE OF INDEA LIMITED ("NSE", AND TOGETHER WITH BSE, THE "STOCK EXCHANGES") IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES AND EXCHANGE BOARD OF
4. |NMet ProftiLoss] for ¢ iod “after i F ) : ¥ '-|
I'EI‘:;IE-' én:ﬂhli:-l:uqngé- .a?n:l- ;fiiﬁgrm:areyrlleun;'_l oy R Lo INCHIA (ISSUE OF CARITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED ("SEBI ICDR REGULATIONS").
5 |Toigl Comprehensive Income for the pericd
ot bl e B mﬁdr"m! il 111703 | (sR35e
I ther Comprehanssse Incame [afer fax) L (117. (BRY.EQ)
] Iaz';i[: up Exquity Ehare Capital . 1?,333.1& 100310 1,003 10 PUELIE A‘N NDUNEEMENT
7. |Rezarves |excluding Ravalualion Reserva) (2,852.71 (1,674.25) | [2,317.28)
8. | Sacuities Premium Accour ‘I.ﬂ-'iﬁ.EIJI 104684 [ 1,946.54
9. |Net worih 20733 1,275.7T8 63278
10,1 Faid wp Dabt Capital’ Oulstanding Dabl 2.514.02 1,497.82 | 1.492.04

11.] Dulztanding Fedesmable Preferance Sharas - -
12.i Delt Equity Ratia B.46 1.04 .36
13.{ Earnirgs Par Shana [af Re 100 each)

| thar conliring and discanfinued oparabons] -

Table Space

Y Basic (1.23) (1.48)|  amE Y
2. Dilgted (1.23) (1.18) {8.95) (Please scan s QF code
EEE Eirill Eﬂetﬁ-r:rfntnlf]ﬁsg;:m 2 fo view the Draft Red
] ¥ I =mn 15 - s L
16 f[]ehizﬁgr.-m“ﬂgve’:‘a;!e Fatin ’ (0,00) [0.01) (182} Harring Ff‘rns,mm‘us al the
i ol I | W TABLESPACE TECHNOLOGIES LIMITED

# - Excaptional andf or Exiraordinary Bems adjustad in the Statement of Profisand Loss im accordance
with Ind 45 Rules’ A% Riules, whicheyver Is appiicabie,

?-F"E.EE abave i3 an axtract of the detailed format of quarterly! annual financial resulls filed wilh the Our Company was incorporated a5 ‘Tablespace Technologes Private Limited', s a private limited company under the Companies Act, 2013, pursuant io a cerfificate of incorporation dated March 3, 2017, issued by the Registrar of Companies, Kamataka at
- Stock Efn:*than'ge!-:ﬁ_n _u:‘rﬂgr!ﬁ:gl_J'ahlnn 52 of the Listing Eﬁguannnﬂ The full format n:’_ the ;:ane.-'!tg{ Bengaluru ("RoC’). Subsequantly, our Company was converted into a public limited company, purseant fo'a board resclution dated June 20, 2025 and sharehobders’ resolution dated June 23, 2025 and the namea of our Company changad from ‘Tablespace
ﬁ,-'n_ﬂ:f;,-lu&ﬂ.‘fﬁﬁ#ﬁigﬂgﬁig._g',!,'arfnﬁ%:'h'l% af the Stock Exchange(s) and the Tisted enlily Technalogias Private Limited o ‘Tablespace Technologies Limited'. Afresh cerificate of incorporation dated June 30, 2025 was isued by the RoC, Cenlral Procassing Cendre at Manasar, Forfurther detals, see “History and Certain Carporate Matters— Brief

b} Foriba other neibems refarrad in requlation S34) of the Listing Reguéations, painent dsdogures
kave besn made la the BSE Limiled and can e accessed an the URL {hbps:d
waw _beeindia. com/sml-datalcorplil nE.'.‘t*.aI:hL|u9953ﬁ35bfr-9456-4.‘9ﬂ'-3 ca-
TRe 1S Laah pdfh,

o Theimpasl e real profdl oss, lolal somprahansig incoms o any olber febdyanl faancial Bemis)
due |z changeds) in accounbng policies shall ba deciosed by means of a focinale. :

Far and on behalf of the Board of Dweclors of
KA K Carmamics fndd Prvabe LIII"SIﬁF

Boaby Ju:nsetpl'.
Direcior and CEO
DX - GO03266 1T

History of our Company” on page 264 of the drafi red hernng prospectus dated August 10, 2026 ("DRHP™)
Registered and Corporate Office: 46, Laval 5, Prasfiga Trade Tower, Palace Road, High Ground, Sampangi Nagas, Bangaluru - 560 001, Karnataka, India,
Tel: +81 DB0-G8207T020; Website: www lablespaca com; Contact person: Ful Kumar Gautam, Company Secrefary and Comphiance Officer, E-mail: csi@lablespace.com; Corporate Identity Number: UT4883KAZ0 TPLC 0040

OUR PROMOTERS: KARAN CHOPRA, KUNAL MEHRA, SARITA BANERJI, KAM ADVISORS PRIVATE LIMITED AND AGS TS Il HOLDINGS PTE. LTD.

Dare = 11.08.2026
FHCA Aangaory; Il INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF 21 EACH ("EQUITY SHARES") OF TABLESPACE TECHNOLOGIES LIMITED | “COMPANY") FOR CASH AT A PRICE OF 2[«] PER EQUITY SHARE INCLUDING
A SHARE PREMIUM OF ¥[«] PER EQUITY SHARE) (“OFFER PRICE") AGGREGATING UP TO ¥{«] MILLION, COMPRISING A FRESH ISSUE OF UP TO [«] EQUITY SHARES OF FACE VALUE OF ¥1 EACH AGGREGATING UP TO <8,000.00
MILLION BY OUR COMPANY (“FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 65,475,432 EQUITY SHARES® OF FACE VALUE OF ¥1 EACH AGGREGATING UP TO ¥[«] MILLION BY THE SELLING SHAREHOLDERS, CONSISTING OF
UP TO 49,834,140 EQUITY SHARES AGGREGATING UP TO ?[«] MILLION BY AGS TS Il HOLDINGS PTE. LTD. (“INVESTOR PROMOTER SELLING SHAREHOLDER"), UP TO 1,311,430 EQUITY SHARES AGGREGATING UP TO I[«] MILLION
BY KARAN CHOPRA AND UP TO 10,074,740 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY KUNAL MEHRA (KARAN CHOPRA AND KUNAL MEHRA, COLLECTIVELY, THE “INDIVIDUAL PROMOTER SELLING SHAREHOLDERS™),
(INVESTOR PROMOTER SELLING SHAREHOLDER COLLECTIVELY WITH THE INDIVIDUAL PROMOTER SELLING SHAREHOLDERS, THE "PROMOTER SELLING SHAREHOLDERS™) AND UP TO 1,867,140 EQUITY SHARES AGGREGATING
UP TO T[«] MILLION BY SRINIVAS PRASAD, AND UP TO 723,910 EQUITY SHARES AGGREGATING UP TO 2[«] MILLION BY NARENDRA KUMAR KAMARAJU, AND UP TO 840,162 EQUITY SHARES AGGREGATING UP TO 2[«] MILLION BY
RSP REAL ESTATE LLP AND UP TO 723,910 EQUITY SHARES AGGREGATING UP TO #[e] MILLION BY RAMACHANDRA VENKATASUBBA RAQ (COLLECTIVELY, THE “OTHER SELLING SHAREHOLDERS"). THE INDIVIDUAL PROMOTER
SELLING SHAREHOLDERS, INVESTOR PROMOTER SELLING SHAREHOLDER AND THE OTHER SELLING SHAREHOLDERS ARE COLLECTIVELY REFERRED TO AS THE “SELLING SHAREHOLDERS", SUCH EQUITY SHARES OFFERED
BY THE SELLING SHAREHOLDERS, THE “OFFER SHARES" AND SUCH “QFFER FOR SALE" AND TOGETHER WITH THE FRESH ISSUE, THE “OFFER"). THE OFFER WILL CONSTITUTE [»]% OF THE POST-OFFER PAID-UP CAPITAL OF
OUR COMPANY.

"CERTAIN PORTION OF THE OFFERED SHARES OF THE SELLING SHAREHOLDERS INCLUDES EQUITY SHARES THAT WILL BE 1SSUED UPON CONVERSION OF QUTSTANDING PREFERENCE SHARES INTO EQUITY SHARES, PRIOR TO
THE FILING OF THE RED HERRING PROSPECTUS, AS APPLICABLE,

OUR COMPANY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGERS MAY CONSIDER A FURTHER ISSUE OF SPECIFIED SECURITIES FOR AN AMOUNT UP TO ¥1,600.00 MILLION, PRIOR TO FILING OF THE RED HERRING
PROSPECTUS WITH THE ROC (“PRE-IPO PLACEMENT"). THE PRE-IPO PLACEMENT, IF UNDERTAKEN, WILL BE AT A PRICE TO BE DECIDED BY OUR COMPANY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGERS. IF THE
PRE-IPO PLACEMENT IS COMPLETED, THE AMOUNT RAISED PURSUANT TO THE PRE-IPO PLACEMENT WILL BE REDUCED FROM THE FRESH ISSUE, SUBJECT TO COMPLIANCE WITH RULE 19{2)(B) OF THE SCRR. THE PRE-IPO
PLACEMENT, IF UNDERTAKEN, SHALL NOT EXCEED 20% OF THE SIZE OF THE FRESH ISSUE. PRIOR TO THE COMPLETION OF THE OFFER, OUR COMPANY SHALL APPROPRIATELY INTIMATE THE SUBSCRIBERS TO THE PRE-IPD
PLACEMENT, PRIOR TO ALLOTMENT PURSUANT TO THE PRE-IPO PLACEMENT, THAT THERE 15 NO GUARANTEE THAT QOUR COMPANY MAY PROCEED WITH THE OFFER, OR THE OFFER MAY BE SUCCESSFUL AND WILL RESULT
INTQ LISTING OF THE EQUITY SHARES ON THE STOCK EXCHANGES. FURTHER, RELEVANT DISCLOSURES IN RELATION TO SUCH INTIMATION TO THE SUBSCRIBERS TO THE PRE-IPO PLACEMENT (IF UNDERTAKEN) SHALL BE
APPROPRIATELY MADE IN THE RELEVANT SECTIONS OF THE RED HERRING PROSPECTUS AND THE PROSPECTUS. THE PRE-IPO PLACEMENT SHALL BE REPORTED TO THE STOCK EXCHANGE(S), WITHIN TWENTY-FOUR HOURS
OF SUCH PRE-IPO PLACEMENT (IN FART OR IN ENTIRETY).

in case of any revision in the Prica Band, tha Bid! Offer Period will be axtended by at keast three additional \VWorking Days after such revision in tha Prica Band, subject o the Bid/ Offer Period not exceading 10 Working Days. In casas of forca majeure

NAVI MUMBAI INTERNATIONAL AIRPORT
NOTICE INVITING EXPRESSION OF INTEREST FOR

CONSTRUCTION OF PROPOSED GA HANGAR - NO 3
AT NAVI MUMBAI INTERNATIONAL AIRPORT

Mavi Mumbai International Airport Limited ("NMIALY has
been granted the right to develop, operate and maintain the
Mavi Mumbai International Airport ("NMIA™) on DBFOT
basis. NMIAL proposes to undertake the construction of
the proposed general aviation (GA) Hangar's,

The scope of works includes, but not limited to, the
engineering, supply, fabrication, erection & installation,
integration, interfacing, testing, commissioning. obtaining
all requisite statutory approvals / licenses, warranty
support, rectification of defects, obligations during
Warranty Period/ defect rectification period, of the

propased GAHangar's at NMIA,

NMIAL invites respaonses to the Expression of Interest
("ECI") fram qualified, experienced and reputed contractors
for above mentioned Works for NMIA.

Interested applicants may download and submit their
response to the EQI by registering an the NMIAL e-portal:
https:.//nmiairport. abcprocure, com

For further details and instructions, please wvisit the
E-tenders section: www.nmiairport.co.in

The deadline for submission of the response to EOI Is
17" August 2026, 17:00 hrs IST.

Mote: MMIAL reserves the right to reject any response to
EOQ! or change / cancel the tender process at any time

without prior notice or without assigning any reason
whatsoever.

NAVI MUMBAI INTERNATIONAL AIRPORT LTD.
Email: nmial.tenders@adani.com
Website: www.nmiairport.co.in

FORM @
INVITATION FOR EXPRESSION OF INTEREST FOR
VARIDHI COTSPIN PRIVATE LIMITED (In CIRP)

Al-1237, 1238, 1240,/1, Village- Koth, Gangad Read, Ta- Dholka,
Ahmeadakad, Gujaral, - 380051
| Under sub-regulation {1) of regulation 368 of the Insolvency and Bankruptcy Board of India
[Inzolency Resolution Precess fer Corparate Persans) Regulations, 2018)

W RELEVANTPARTICULARS
1. Mame of the gorporate deblor VARIDHI COTSPIN PRIVATE LIMITED
Along wilh PAN & CINS LLP Mg, PAN Mo; AAECVOBATE
l:l_h! I'h} Ll:l_.“E_'Z.fle;jE_El:l-iijﬂ-SEu’-‘.i_@
1237, 1238, 124071, Village- Katl, Gangid
| Foad, Te- Ohoa. Ahmedabad. Gujarat. - 330051
3, |URL of website A
4. |Detalls of place where majorty of | Village Kath, Ohalka, Ahmedabad
fined assets are located
8. |installed capacityof main
products) services

2. | Aeldiress of the registered office

" Sninning feaility housing 29,184 spindles to
produca Rirg Spun 1004 Cobton, Comparct,
Cormbed, Carded Yam, installed capacity 1o
produca appmosmately 50 metric lors of
WA per rnenth,

"Rs. 90,54 Crin Fr 2023-24 and Rs. 21.22 Cr,
for part of the FY 20249-25,

. |Queantity and value of main
piaducts” services sold in ksl

financaal vear (As. 11212 Crin PY 2021-22 with Rs. 11,82 0r
FRITIN
7. |Number of employees/ workmen (NA o .
8, (Further details incheging The st Details inchiling 1easer and detailed B can

avallabde financizl statemeants (with - be obtained by sanding an emeil at ernall s
sehedules] of e wearsand st cepoaridhcotspindpmail.oom,
of creditors are avallable a1 UBL:

9, | Eligicadny for ressclubion applicants
under saction 2525 h of the
Code is svailable at LRL

10.. |Last date for recelpt of expresaion | 04 September 2026
of imlorest

11, |Date of issue of the provisional list | 14 Sepember 2026
{of prospective resolution applicants)

12, ILass cate for submssion of
ohyactons to provisional list

13, Date off s=aue of 1he inal 1ist af
prospective resolution applicants

14, 'D.?.h'-e -3-' :H;JIII: ol E'.rlill'i'nE“:}i'l ’
memorandum, svaluation matnx
And reguest for resolution pians o
prospective resolution applicants

15, |Last ciste for submission of
resofution plans

if:. .PPD-;:I_‘ﬁJ_; email id I:I._'l :.;',.'.,rl_'llﬂlf
Expression of Interasi

17, Details of the corporate deblor’s | UDYANCGI-01-0003766
regisfration status as MEME
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Further detaiss ane 521 oudt 0 the detalled nvitation of Expressica of Interest (EXN), which
ane to be read togather with associated disclaimers and gualificatsons in the EO,

Prawincharan Prafulcharan Dwary

Resaolution Profesaional of Synergy Food and Agro Processors Pyt Ltd. (In CIRP)

IBBI Reg, Mo IBBIPA-002/IP-NOD3 3L 2017-200 8/ 10837

AFA vali upto: 31122026

Date: 12.08.20286 Email Tor Correspomdence: cirp,varidhicolspinBgmail.cam

banking strike o simiar unforeseen crcumslances, our Comgany may, in consultation with the BRLMs, for reéasons to be recorded in writing, exdend the Bid Offer Perod for a minimum af one Warking Day, subyect to the Bid! Offer Period not exceeding 10
Working Days. Any revision in the Price Band and the revised Bidl Offer Period, if applicable, shall be widely disseminated by notification to the Stock Exchanges, by issuing a public notice, and also by indicabing the change on the respective websites of the
BELMs and at the terminals of fhe Syndicals Membars and by intimatson to the Self-Certified Syndicate Banks ("8CS8g’), other Dasignated intarmadiares and the Sponsor Bank{s). as applicabia.

This is an Offer in terms of Ruls 18(2)0) of the SCRR read with Regulation 31 of the SEBI ICDR Regulations. The Offer is being made through the Book Building Process and is in compliance with Regulation 6(2) of the SEBI ICDR Regulations wherein in
terms of Regulation 32(1) of the SEBI ICOR Reguiations, nof less than 75% of the Offer shall be available for-allocation on a proporionale basis o Qualified Instiutional Buyers ("QIBs™ and such porlion the "@IB Portion™) provided that our Company in
consudlation with the BRLMs, may allocate up to 60% of the QIB Portion o Anchor Inveslors on a discretionany basis in accordance with the SEBI ICOR Regulations (“Anchor Investor Portion”) of which 40% of such Anchor Investor Partion shall be
reserved in ihe fllowing manner i) up ko 33.33% shall be reserved for allocation io domestic Mubizal Punds; and [In) up 1o 5.67% shall be reserved for Life Insurance Companies and Pension Funds, subject o vahd Bids being recened from domesbc Mubusl
Funds, Life knzurance Companies-and Pension Fundz at or above the Anchor Investor Allocation Price. In the event of under-subscripdion or non-allecabion in the Anchor Investor Portion, the balance Equity Shares shall be added to the Nei QIB Pordion

Furtier, 5% of the Net QI8 Portaon shall be avaifable for aliocation on a proportionats basis 1o Mulual Funds only and the remaindar of the Net QIE Porlion shall be available for allocation an a properionate basis 10 all QIBs (sther than Anchor Invesions)
including Mutual Funds, subject to vald Bids being recesved at or above the Offer Price. If at keast 75% of the Offer cannot be Allotied to QI8s, then the entire Bid Amount (as defined hereinafter) will be refunded forthwith, However, if the aggregale demand
from Muival Funds is less than 5% of the Net QIB Portion, the balance Equey Shares-available for allocation in the Mutus! Fund Portion will be added 1o the remaining QIB Poriion for proportionate allocation o QIBs. Further, not more than 15% of the Offer
shall be avadable for allocation fo NIBs of which (a) one-third portion shall be reserved for Bidders with appiication size of mote than 020 million and up 1o $1.00 milion; and [b) beo-thirds of the padion shall be reseréad for Bidders with apedication size of
rore $han T1.00 million, provided that the unsubscribed portion in either of such zubcategonies may be allocated 1o Bidders in other sub-category of the NIBS in accordance with SEBE ICDR Regulations, subject to valid Bids being received at or above the
Qfer Price. Further, not more than 10% of the: Offer shall be available for allocation o Retal Individual Bidders ("RIB™) in accordance with the SEBI ICDR Reguiations, subject o valid Bids besng received from them at or above the Offer Price. All Bidders
rexcept Anchor Investors) shall mandatorily participate in this Cffer only through the Application Supporied by Blocked Amount ("ASBA™) process by providing details of their respective AEBA accounts (including UP D {daefined hereinafter) in case of UPI
Bidders (definad heresnafiar) using the UPI Machansm (defined herainafler), In which case the comesponding Bid Amounts will be blockad by tha SCSBs or undear the UP| Methanism, as applcable 1o participate in the Offer, Anchor Invaslars are not
permitted fo paricipata in the Anchor lnvestor Portion of the Cifer through the ASBA process. For detads, see “Offer Procedure” on page 521 of the DRHP.

This public announcemeant is baing made in compliance wih the provisions of Regulaton 26(2) of the SEBI ICDR Regulations to infarm the public that our Company i proposing, subjec! to applicable statulory and ragulatory requiraments, recaipt of
requisite approvals, market conditions and other considerations, to make an initia! public offering of s Equity Shares pursuant ta the Offer and has filed the DRHP along with the Draft Abnidged Prospectus on August 10, 2026 with the Stock Exchanges and
Securities and Exchange Board of India (*3EBI"). Pursuant fo Regufation 26(1) of the SEB| ICDR Regulations; the DRHP along with the Draft Abndged Prospectus filed with SEBI and the Stock Exchangas has been made public for comments; if any, for a
period of at least 21 days from the date of pubdication of this public announcament by hosting it on the website of SEBI al weww.sebigovin, websites of the Stock Exchanges 1.e. BSE at www.bseindia.com and NSE al www.nseindia.com, an the website of the
Company at waww tablespace com; and on the websiies of the Book Running Lesd Managers ("BELMS’), i.e. Axis Capital Limited, Bofa Securities India Limited, CLSA India Private Limited, IIFL Capital Services Limeed (Tormmedy known 85 IFL Secunilies
Limited) and JM Financial Limited at www.axiscapital co.in, business. bofa.cominien/about-us. himd, wanw india.clsa.com, www.ificapital.com and www jmil.com, respactively. Our Company invites the public to give their comments on the DRHP along with
the Draft Abridged Prospectus filed with SEBI and the Stock Exchanges, with raspect o disclosures mada in the DRHP. The public is requested 1o send a copy of the cormments to SEBI to the Company Secretary and Compliance Officer of our Company
andior the BRLMs af thelr respective addresses mentioned herein. All comments must be recetved by SEBI andior our Company and/or the Company Secretary and Compliance Officer of our Company andfor the BRLMs in relation to the Gffer on or befors
5.00 p.m. on the 21" day from the date of publication of this public announcement in acoordance with Regulation 26(2) of the SEBI ICDR Requlations.

frvestments in equity and equily-related securibies involve a degree of risk and Bidders should nod imvest any funds in the Offer unless they can afford to take the risk of lasing their enfire investmenl. Bidders are advised 1o read the risk factors carefully
betore taking an investment decsion in the Offer. For-taking an mvestment decision, Bidders must refy on their own examination of our Company and the Offer, incieding the risks mvolved. The Equity Shares in the Offer have not been recommended or
approvad by SEBI, nor doas SEBI guaraniea the accuracy or adaquacy of tha contents of tha Draft Red Harring Prospectus. Spacific attention of the Biddars is invitad to “Risk Factors™on page 22 of tha DRHP,

Any decision fo invest i the Equity Shares descrbed in tive DRHF may only be taken after the Red Hemng Prospecius ("RHP’} has been filed with the RoC and must be made solely on the basis of such RHP as there may be material changes in the RHP
fram the DRHP. The Equity Shares, when issuad through the RHP; are proposed 1o be fisted on the main board of the Stock Exchanges.

For detadls of the share capital and capial structure and the names of the signatories to the Memorandum of Associabon and the number of shares subscribed by them of our Company, please see the seclion titled “Capital Structure” on page B4 of
thia DRHF. The liahility of the members of our Company s Bmited by their shares. For details of the main objects of our Company as contained in the Memorandum of Association, please see the section Wled “History and Cerfain Corporate Matters™ on
page 264 of the DRHP

AAKIE CAPITAL

| REGISTRAR TO THE OFFER

BOOK RUNNING LEAD MANAGERS TO THE OFFER

= A CITIC Securiies | | MFL CAFRTTAL 1 5 =
Compsry @' JM Financial

BofA SECURITIES %5~ A KFINTECH

BofA Securities India Limited
Grourd Floor, *A° Wing, One:BRE,
*(3" Block, Bandra Kura Complex,
Bandra (East), Mumbai - 400 051
Maharashlra, India

Tel: +81 22 6632 8000

E-mail; dg tablespace_poi@bota.com
Website: bussness bofa. comfinfen/

Axis Capital Limited

1" Floor, Axis House,

P.8. Marg, Worli,

Mumbat - 400 025

Maharashira, India

Tel: +91 22 4325 2193

E-mail: tablespace. ipoidiaxiscap.in
Website: www axiscapdtal couin

CLSA Imdia Private Limited HFL Capital Services Limited JM Financial Limited

&F Dalamal House (formeny known as IFL Secunfies Limded) | 7° Floor, Crergy

Mariman Paint 24 Floor, One Lodha Place Appasahet Marathe Marg
Mumbal - 400 021, Maharashira, India | Senapati Bapal Marg, Lower Parel (Wesl) | Prabhadew, Mumbai - 400 025
Tel: 91 22 6650 050 Mumbai - 400 013, Maharashira, India Maharashira, India

E-mail: tabiespace.ipof@clsa.com Tel: #91 22 4646 4728 Tel; +81 22 6630 3030

Website: www.india.cisa com E-mail: Tablespace ipo@iflcap.com E-mail; tablespacs.ipod@imil com
Investor Grievance E-mail: Website: www.iiflcapilal com Website; www jmf,com

KFin Technologies Limited

301, The Centrium, 3° Floar,

57, Lal Bahadur Shasin Road,

Mav Pada, Kurla (¥West),

Kurla, Mumbai - 400 070

Maharashira, India

Tel: =91 40 6716 2222 1800 309 4001
E-mail: lablespace ipoi@kfntech.com

Investor Grievance E-mail: aboutus, himd rvestor helpdeskifclsa.com Investor Grievance E-mail: Investor Grievance E-mail: Website; www kfinlech.com
investor.gnevance@axiscap.in Investor Grievance E-mail: Contact Person: Vedant Jain | i1, ib@iificap.com grievance.bd@jmil com Investor Grievance E-mail:
Contact Person; Pavan Nak dg.india_merchantbanking@bofa.com | Bhakti Vaidya Contact Person; Bhavesh Mandoth / Contact Person: Praches Dhuri simward, is@kintech.com

SEB| Registration No: Contact Person: Ra| Bedmutha SEBI Registration No.: Pawan Kumar Jain SEBI Registration No.: Contact Person: M. Murali Krshna

INNDDDO0 1 202G INMODOC (361

SEBI Registration No.: INMOOO011625 | INMOGO010619 SEBI Registration No.: INMOOD0 10540 SEB| Registration No.: INRIDOOOGZ21

Place: Ahmedabad sob: S ZE 742700

Al capitalized ferms used herein and nol spacifically defined shall have the same meaning a3 ascribed fo them in the DRHE

For TABLESPACE TECHNOLOGIES LIMITED
Cn behalf of the Board of Directors

Sdi-

Ful Kumar Gautam

Company Secrefary and Compliance Officer

Place: Bengaburu, Kamataka
Date: August 11, 2026

TABLESPACE TECHNOLOGIES LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvats, market conditons and other considerations. o make an initial public offering of its Equity Shares and has
filed the DRHP along with the Dralt Abridged Prospectus each dated August 10, 2026 with SEBI and the Stock Exchanges. The DRHP akong with the Drafl Abridged Prospectus is availabls on the website of SEB! al www.sebi.gov.in, as well as on the
websites of the Stock Exchanges Le, BSE and NSE al www bseindia,com and waw.nsindia.com, respectvely, on the wabsite of the Company al www lablespace.com; and an the websitas of the BRLMs, |, Axls Capital Limited, BolA Securities India
Limited, CLSA India Private Limited, [IFL Capilal Services Limited {formerdy known ag IFL Securilies Limited) and JM Financial Limited al www, axiscapital.co.in, business bola.comiinfanfabaut-us hmi, www.india clsa.com, www ificapital com and
ww'w jmil cam, respectivaly. Any patential Bedders should nole thal investment in equity shares invalves a high degree of riskand for details relating to such risk, see “Risk Factors " on page 22 of the DRHP. Patential Bigders should nol rely on the DRHP
along with the Draft Abrdged Prospectus filed with SEBI and the Stock Exchanges for making any investment decision and should instead rély on the RHP, when filed, for making any invastment decision

This announcement is not for publication or distribution to persons in the United States. The Equity Shares have not been and will not be registerad under the U.S. Securibes Act of 1933, as amended (the "U.5. Securities Act”). and may not be offered or
sold within the United Sfates, except pursuant to an exemption from, or in & bansaction not subjsct to, the registation requirements of the U.S. Secunties Act and applicable U5, state securities laws. Accordingly, the Equity Shares ane only baing offersd
and sold (i) within the Unsted States to "gualified Inshiutional buyers” (as defined i Rule 1444 under the LS. Securities Act ("Rule 144A") and referred to in the Draft Red Herring Prospectus as "U.5, QI8s", for the avoedance of doubd, the term U5, 1IBs
does not reler to & category of insttutional investor defined under applicable Indian regulalions and referred to in the Drafl Red Heming Prospectus as "QHBs") under Secton 4{a) of the L3, Securilies Act; and (i) outssde the United Slates in "offshore
transactions”, as defined in, and in relianca on Regulation S under the U5, Securities Aot and the applicable laws of the jurisdiction where those offers and sales are made, Thare will be no public offering of the Equity Shares in the Uniled States
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= et Rord do i o R e Aiat oy LYKA LABS LIMITED
i k| ; ’ egls ice: , Safa Arcade, Kanivapilly Road,
'-:'-._E.;!_—.rr:'-';}' Reserve Bank of India St Chakkaraparambu, Ernakulam, Kerala- 682028 Registered Office : 4801 / B & 4802 / A, G.I.D.C. Indystrial Estate, Ankleshwar- 393002.
'q‘\.\__'h--'_.-' W, I'l.'li.{l]‘g.ill a u-:rlrr-:l.q,r. E‘IH. LEEIDUKL.EGII"FL‘E{J?-IUF?‘ CIN: L24230G]1976PLC008738 « Website : www.lykalabs.com
Auction of Governmant of India Dated Securities Websibte: were. 552info.n, E-mail: Office@sssinfo.in, STATEMENT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTE('I;{.El\lIa]iiD 30TI—: IUNS];:; 20%6 @
for 32,000 crore on August 14, 2026 TS 41 A0S0 Tk Standal Cm l'j etxilep pershare caa
SR s o L TH Sr. Particulars andalone onsolidate:
Government of India has annpunced the sale {=sue | re-issue) of following dated IH_FnBHATMH_ REGARDING 05™ ANNUAL EEHEIULL MEETING No. Quarter Quarter Quarter |Yearended| Quarter Quarter Quarter | Year ended
securities: Notice is hereby given that the 05" Annual General Meeting {"AGM") of the ended 30th | ended 31st | ended 30th |31st March,| ended 30th | ended 31st |ended 30th |31st March,
_ Members of M/s Safa Systems & Technologies Limited will be held on Friday, June, 2026 | March, 2026 June, 2025 | 2026 June, 2026 | March, 2026 | June, 2025 2026
Sr.No| Nomenclature Wotified amount Earmarked for Retai 11" September, 2026 at 03:30 PM. {IST) through Video Conferencing (*VC™)/ . - it : ~ - - :
Nominal (in TCrore) | Investors (in TCrore) Other Audio-Visual Means ("0AVM"), without the physical presence of members | (Unaudited)| (Unaudited) |(Unaudited) | (Audited) |(Unaudited) .(Unaudlted) | (Unaudited) | (Audited)
1. New G5 2029 11,000 550 to transact the businegses as set oul in the notice convening the AGM of the 1| Total Income from Operations 427279  2,854.04 |  2,994.98 | 12,487.97|  4272.79 2,864.19 | 3,365.63 | 13,194.24
2, Mew GS 2033 11,000 550 E?:;E%’E';ﬂgi:f:"ﬁ; ;;;.1;1h?ggﬁ:?;;}jgeﬁﬁmmﬁgpﬁ;T:E:E;Zﬁgﬁﬁjﬁ 2 | Net Profit / (Loss) for the Year (before Tax, 199.35|  (688.99) 116.74 | (1,022.09) 194.80 (858.62) 135.17 | (1,177.94)
5 7940, 55 055 5000 260 Eridulney Heralﬁ- ER2028 f ! ! ‘ Exceptional and/or Extraordinary items)
4. 7509 GO SR 2056 5000 JE0 In sccordance with General Circular Mo. 14/2020 dated 8" April, 2020 and 3 get Pr:ﬁt / 1(LOSdS/) fOIl‘Eﬂ’tle Yeagbeforitax (after 199.35| (2,990.43) 116.74 | (3,323.53) 194.80 (858.62) 135.17 | (1,177.94)
The securitias will ba sold through Resarve Bank of india, Mumbai Ofiica. Fort, Murnbal - 20,2020 dated 05" May, 2020 and subsequent circulars issued in this regard, the xceptional and/or Extraordinary items)
; R latest being Circular Mo. 03/2025 dated September 22, 2025 issued by the 4 | Net Profit / (Loss) for the Year after tax (after 210.03| (2,977.21) 81.07 | (3,228.84) 204.66 (806.63) 99.62 | (1,043.56)
A0, as per the farms and condiions spelf oul m the Genaral Molification i T = Fad . . .
FNo.4(2-BWEM)Z01B, dated h 38 2025 and fhe Specific Nofifcation issued in Ministry of Corporate Affairs ("MCA™) and Cireular No. SEBI/HO/CFD/CFD-PoD- Exceptional and/or Extraordinary items)
1h: j; ' ) R Rt . 2/PICIR/2024) 133 'ﬂ?tEd 03 ﬂl:!tEII:IEF._ 2024 jssued by the Securities and 5| Total Comprehensive Income for the Year 210.03 | (2,989.77) 81.07 | (3,243.24) 204.66 (819.18) 99.62 | (1,057.97)
SheaNT. Exchange Board of India ("SEBI7), the Motice of the AGM and the Annuzl Report [Comprising Profit / (Loss) for the Year(after tax)
The auclion wil be conducled using multiple price method on August 14, 2026 | | for the financial year ended 31 March, 2026 will be sent enly through electronic and Other Comprehensive Income (after tax)]
[Friday}. The resull will be gnnounced on the same day and payment by sueccessiul mode 12 those Members whose email addresses are registered with the Company, ; ;
Bedders will have to be made on August 17, 2026 (Manday). Camen Corporate Service Lid (RTA), or their respective Depository Participants 6 |Equity Share Capital 3,615.27 3,615.27 3,615.27 561527 3,615.27 3,615.27 3,615.27 3,615.27
Relail investors can particeals in the ascion on 2 non-competitve basis as per the I:[IFs]. Tha Ni:-ti-::g anl:_l Annal Ftepnﬂ. will also I:u‘:: a_vai!ahl-e on the Cr_'ump.an:lr's. 7 Reserves (e?(cluding Revaluation Reserve).as shown ] ) i 5.084.64 ) ] ] 5 624,07
Schems for nan-compelitive t&ddil‘lg facility, Individual investors can also place bids wehsite '-:-I_'-!'-'.'-'J!:E.EE!!"f*;uJ!'I . on the website of BSE L“'I'llt!d, and on the website of in the Audited Balance Sheet of the previous year ’
hroughthe Retail Direct portal (hitps:/rhirataiidirect org.in} CDSL. _ _ _ 8 | Earnings Per Share (of  10/- each)
For further details, please sas press releasa dated August 10, 2026 on RBI websitg| | Since the Company does not have any shareholders holding shares in physical (for continuing and discontinued operations)
R form, no separate communication is required under Regulation 36(1)(k) of the 1. Basic: 0.58 (8.24) 022 (8.93) 057 (2.10) 025 (2.77)
Do, rbi. org.in). SEBI Listin ulations. Members can attend and participate in the AGM onl e ' ' ' ' ' ' ' '
Gavammant Sacurity offars safaty, rasgh Vi E? ﬂi.?m_ : HRECER Y |2. Diluted: | | | 0.58 | (8.24) 022 |  (893)] 0.57 (2.19) 0.25 (%.77)_
liquidity and attractive returns for long duration, Sharehoiders whoss email addresses are not registersd are requested to updats Tthtehst.andalci)[pe 8}(1 (i(()inSOhﬁ)ifi unautdl;%i 6ﬁnagaal resul(;sbof ttﬁle BCOII:ipaI;);) fpr ’E[he q.ua.r;ter encjed i)tllzi Iunei,()%l?%g havet: b2€0€2n6 r%le‘gfdt bty Aujltdiommflt;tﬁe
Pan . Hel T the same with their respective Depository Participants (DPs) to recaive the AGM @ taelt meeting 1ee on ugi and approved by tie Poarc of Lirectors I s feeting feld on HgHsh - e Statutoty Aucitors oF the
Uon't get cheated by E-mails/aMas/Calls promising you money ; e ] : Company have reviewed bove results for quarter ended 30th June 2026,
Motice, Annual Report and 1o participate in e-voting and the viriual AGM
By Order of the Board of Directors Note :- The above is an extract of the detailed format of quarter ended unaudited financial results for 30th June, 2026 filed with the Stock Exchanges under
E : A‘ K. GE_RAIM{ES |H El A m For Safa Systems & Technologies Limited Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulation, 2015. The full format of the quarterly unaudited financial results are available
R A K _ IZ',Ir-lIr L2E0 19T G2PTCO42401 B Sd)- on the Stock Exchanges Websites www.nseindia.com; www.bseindia.com and on Company’s website www.lykalabs.com.
EUBAMICS Rﬂﬂﬂﬁfﬂ'ﬁj;'ﬁ“—;gﬁ Eﬁlﬁ;l?'ﬁtm::;ﬁ;fig:';‘;r:“;?gghﬁum' DIVYA MODI For and on behalf of the Board of Direcg(()ll;s
E-mail : efficemail ind@rakeerami Wehsin: www rakens: . ) |
it aion W SR mrn | |shes Snakiion Company Secetryand Complance Offcer | | pioc . umbi 2% aral. . Gandbi (DIN Nor 01516100
BTATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUME 30, 202§ | D ate: embership No.: Date:- 10th August, 2026 (Managing Director and CEO)

[Regulation 528), read with regulation 52¢d) of ke Listing Rogulations]

o [Fampiars LIr, Ending [ Carmesponging P rier) DS
Ho 006203 (A" 30062025 earzanl:-au
1.12.2025
. ! ) 737 7
2 | Net o oea T e o (befors B S T THIS 1S A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUESCRIBE TO SECURITIES OR UNITS NOR IS IT APROSPECTUS
. :ﬁ? Eﬁgﬁﬁ?jﬂﬁj‘ﬂ" il ;\;ﬂﬂﬂéﬁu’gﬁaﬂ;ﬁ'l (123.78) (1723 (904.93) ANNOUNCEMENT. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY, OUTSIDE INDLA, INTTIAL PUBLIC OFFERING OF EQUITY SHARES OF TABLESPACE TECHMOLOGIES LIMITED ON THE MAIN BOARD
" | tafter Exceplionas andi or Evirmardmary items®) | (123.78) (117931 |  (904:93) QF BSE LIMITED ("BSE") AND NATIONAL STOCK EXCHANGE OF INDIA LIMITED {"NSE”, AND TOGETHER WITH BSE, THE "STOCK EXCHANGES") IN COMPLIANCE WITH CHAPTER II-OF THE SECURITIES AND EXCHANGE BOARD OF

4 -‘,"Et Profitiless) far e percd afier tax . INDHA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGLLATIONS, 2018, AS AMENDED ["SEB! ICDR REGULATIONS").

afier Exceplionad and’ or Exirsardinary items) (123.78) (117.93) | {E08.27)
5. | Tatal Camprehansive Incame tor lhe pesiod

ok L AT ) R U— [ C ANNOUNC

ang Lt ] a j I [ RN I ; | r
6. |Faid up Eliul.'.' hare Capital : 10031 1,003 .1 1".-303.1f! PUBLI NNOUNCEMENT
7. |Reserves tpxcloding Rewaluation Resarda) 12652 T1) {1,674.25] 1 (231725
B, | Secuntics Premium Aeoori i 0dR 04 1,940 .2 1946 94
9. | Net worth 24733 127574 E32.7
10.| Paid up Dbt Capilall Oulstanding Debl 2.514.02 1,457 82| 1,492.04
11.| Culstanding Redsemable Praferance Shares - - -
12.| Debl Eguity Ratio B.45 1.04 2,56 I
13; Eamngs Per Share (of Re10i- aach) q b I e S d e

dlee combinuing arel dscondnued operatians) -

1. Biasic : (1.23) (1.18) 8.95) c

2, Diluted : 11.23)  1.18) |5.98) (Please scan this OF code
15| ebeniurs Rademption Reserve ; : ; 16 Wi b Onaf fted

X .I':" ] MK SErVE . e - Ha Aro: tus sad ih

16| Dabd 5 Caverage Rad 0,00 {0.01) 1.:82) (TWI. T IRGenALE GV e
1% !n?e-w?fgﬁm Eﬂulgr.g_r,gﬂ_ill:u E|.1 i'J| {2.03) :4.&:§| Craft Abnidged Prospecius]

TABLESPACE TECHNOLOGIES LIMITED

Dwr Comipany was incorporated as ‘Tablespace Technologies Prvale Limited', as-a private limited company under the Comparses Act, 2013, pursuant to a certificate of incorporation dated March 3, 2017, issved by the Regestrar of Companies, Kamataka at
Bengaluru ("RaC"). Subsaquently, our Company was converied into & public imiled company, pursuand to a board resolubion dated June 20, 2025 and shareholders” rasalution deted June 23, 2025 and the name of aur Campany changed from “Tablespaca
Technologies Private Lim#ed 1o Tablespace Technologies Lirsted . A rash cerificate of incorporation dated June 30, 2025 was isseed by the RoC, Cantral Procezsing Centra at Manesar, For furthar detailz, see “History and Certain Corporate Matters = Brief
History of our Companyon page 264 of the drafi red herming prospectus dated Augqust 10, 2036 ("DRHP™)
Registered and Corporate Office: 46, Level 5, Prastipe Trade Tower, Palace Road, High Ground, Sampangt Nagar, Bengaleny - 560 001, Kamataka, India,
Tel: +91 0&0-58297020; Website: www.tablespace com; Contact person: Ful Kumar Gautam, Company Secretary and Compliance Officer; E-mail: csi@tablespace.com; Corporate Identity Number; UT40556A2017PLCT 09040

i - Expaplional andd ar Extracedinany fams adjugted in the Statemenl of Pralitand Loss inaccardance
':llrﬁ?lr:d A3 Rutes! A5 Russ, whichever s applicable
Motag
aj Tha abova is an axiract of the dedailed format of quarterhy’ anrwal financial resulls filad with the
stock Exchange(s) under requlation 52 of the Listing Regiiations. The full formad of Sha qu»a.':arl;.:
annual fnancial resuits is available on tha wabsites of e Slock Exchangeis) and the Esbad ant
dhlips: e rakoaramics, comtindiaten-ind
i) Forthe alher ireilﬁmsrelﬁfred.nmﬂulaam 52{4) af ihe Lisling Regulalians, pedinent dlsciosres
Riave been made Lo the BSE Limited and can be dccessed on lhe LRL lﬁhllgs..‘-‘
www . bagindia. comieml-data’corpfiling/AttachLiva/83936brd-5486-4190-83ca-
T8c15i0ap2 5 pdf). ; ;
Thaimpact oo net prodit! loss, fotal comprahensive Income or any céher refewvant inancial Bam(s)
dum ba ghangals) in acocoimling palicies shal ba disd by means of @ focdnole.
Ferr and an benalf of he Board of Direclors af
R K, Coramics india Privale L méjﬁ:l

£

OUR PROMOTERS: KARAN CHOPRA, KUNAL MEHRA, SARITA BANERJI, KAM ADVISORS PRIVATE LIMITED AND AGS TS || HOLDINGS PTE. LTD.

Date : 11.08.2026 Bobby Joseph
Placa : Bangelors, Indis DHFEIH,]%E%EEG? INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF T1 EACH ("EQUITY SHARES") OF TABLESPACE TECHNOLOGIES LIMITED ( “COMPANY") FOR CASH AT A PRICE OF T[«] PER EQUITY SHARE (INCLUDING

A SHARE PREMIUM OF T[«] PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO T[«] MILLION, COMPRISING A FRESH ISSUE OF UP TO [=] EQUITY SHARES OF FACE VALUE OF 1 EACH AGGREGATING UP TO T8.000.00
MILLION BY OUR COMPANY ("FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 65475432 EQUITY SHARES® OF FACE VALUE OF T1 EACH AGGREGATING UP TO ¥]«] MILLION BY THE SELLING SHAREHOLDERS, COMNSISTING OF
UP TO 49,834,140 EQUITY SHARES AGGREGATING UP TO T[«] MILLION BY AGS TS || HOLDINGS PTE. LTD. (“INVESTOR PROMOTER SELLING SHAREHOLDER"), UP TO 1,311,430 EQUITY SHARES AGGREGATING UP TO T[=] MILLION
BY KARAN CHOPRAAND UP TO 10,074,740 EQUITY SHARES AGGREGATING UP TO T[«] MILLION BY KUNAL MEHRA (KARAN CHOPRA AND KUNAL MEHRA, COLLECTIVELY, THE “INDIVIDUAL PROMOTER SELLING SHAREHOLDERS"),
(INVESTOR PROMOTER SELLING SHAREHOLDER COLLECTIVELY WITH THE INDIVIDUAL PROMOTER SELLING SHAREHOLDERS, THE “PROMOTER SELLING SHAREHOLDERS") AND UP TO 1,967,140 EQUITY SHARES AGGREGATING
UP TO 3T«] MILLION BY SRINIVAS PRASAD, AND UP TO 723,910 EQUITY SHARES AGGREGATING UP TO 2Te] MILLION BY NARENDRA KUMAR KAMARAJU, AND UP TO 840,162 EQUITY SHARES AGGREGATING UP TO <[] MILLION BY
RSP REAL ESTATE LLP AND UP TO 723 910 EQUITY SHARES AGGREGATING UP TO <[«] MILLION BY RAMACHANDRA VENKATASUBBA RADQ (COLLECTIVELY, THE "OTHER SELLING SHAREHOLDERS"). THE INDIVIDUAL PROMOTER
SELLING SHAREHOLDERS, INVESTOR PROMOTER SELLING SHAREHOLDER AND THE OTHER SELLING SHAREHOLDERS ARE COLLECTIVELY REFERRED TO AS THE “SELLING SHAREHOLDERS™, SUCH EQUITY SHARES OFFERED
BY THE SELLING SHAREHOLDERS, THE "OFFER SHARES" AND SUCH "OFFER FOR SALE" AND TOGETHER WITH THE FRESH ISSUE, THE "OFFER"). THE OFFER WILL CONSTITUTE [«]% OF THE POST-OFFER PAID-UP CAPITAL OF
OUR COMPANY,

*CERTAIN PORTION OF THE QOFFERED SHARES OF THE SELLING SHAREHOLDERS INCLUDES EQUNTY SHARES THAT WILL BE ISSUED URPON CONVERS!ION OF QUTSTANDING PREFERENCE SHARES INTQ EQUITY SHARES, PRIOR TO
THE FILING OF THE RED HERRING PROSPECTUS, ASAPPLICABLE,

OUR COMPAMNY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGERS MAY COMSIDER A FURTHER ISSUE OF SPECIFIED SECURITIES FOR AN AMOUNT UP TO T1,600.00 MILLION, PRIOR TO FILING OF THE RED HERRING
PROSPECTUS WITH THE ROC {“PRE-IPO PLACEMENT™). THE PRE-IPO PLACEMENT, IF UNDERTAKEN, WILL BE AT A PRICE TO BE DECIDED BY OUR COMPANY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGERS. IF THE
PRE-IPO PLACEMENT IS COMPLETED, THE AMOUNT RAISED PURSUANT TO THE PRE-IPO PLACEMENT WILL BE REDUCED FROM THE FRESH ISSUE, SUBJECT TO COMPLIANCE WITH RULE 13{2)iB) OF THE SCRR. THE PRE-IPD
PLACEMENT, IF UNDERTAKEN, SHALL NOT EXCEED 207 OF THE SEZE OF THE FRESH ISSUE, PRIOR TO THE COMPLETION OF THE OFFER, OUR COMPANY SHALL APPROPRIATELY INTIMATE THE SUBSCRIBERS TO THE PRE-IPO
PLACEMENT, PRIOR TO ALLOTMENT PURSUANT TO THE PRE-IPO PLACEMENT, THAT THERE 13 NO GUARANTEE THAT OUR COMPANY MAY PROCEED WITH THE OFFER, OR THE OFFER MAY BE SUCCESSFUL AND WILL RESULT
INTO LISTING OF THE EQUITY SHARES ON THE STOCK EXCHANGES. FURTHER, RELEVANT DISCLOSURES IN RELATION TO SUCH INTIMATION TO THE SUBSCRIBERS TO THE PRE-IPD PLACEMENT (IF UNDERTAKEN) SHALL BE
APPROPRIATELY MADE IN THE RELEVANT SECTIONS OF THE RED HERRING PROSPECTUS AND THE PROSPECTUS. THE PRE-IPO PLACEMENT SHALL BE REPORTED TD THE STOCK EXCHANGE(S), WITHIN TWENTY-FOUR HOURS
OF SUCH PRE-IPQ PLACEMENT (IN PART QR IN ENTIRETY ).

In case of any revision i the Prics Band, the B! Offer Penod will be extended by ai léas! three addifional Werdng Days after such revision in the Pricg Band, subject to the Bid! Offer Period not excesding 10 Woeking Days, In cases of force magaure,
banking slrike ar gimiar unforasaan droumslancas, our Company may, in consultation with e BELMs for reasons to be recorded in wiiling, extand the Bid' Offer Perod far 2 minimum of one Waorking Day, subjectio the Bid! Offer Pariod nal excaading 10
Working Days. Any revision in the Price Band and the revised Bid' Cffer Period, f applicable, shall be widely disseménated by notification b the Stock Exchanges, by issuing a public nofice, &and alse by indicating the change on fhe respective websites 'of the
BRLMs and & the tarminals of the Syndicats Members and by infimation to the Self-Cerlified Syndicale Banks (*SCSBs”), other Designated Intermedianas and the Sponsor Bank(s), as applicable.

Thiz ks an Offer in terms of Bule 1%2)ib) of the SCRR read with Regufation 31 of the SEBI ICDR Regulatons. The Offer & being mada through the Book Building Process and is in compiance wilh Regulation 6(2) of the SEBI IKCDR Regufations wherein in
terms of Reguiation 32{1) of the SEBI ICDR Regufations, not less than 75% of the Offer shall be available for sffocation on 3 propodionate basis io Qualfied institutional Buyers ("QIBs” and such porfion the “CIE Portion™) provided thiat owr Company in
cansultation with the BELMs, may allgcate up 1o 80% of the DB Porlion o Anchor Investors ona discrebionary basis in accordancs with the SER| ICOR Requlatons ("Anchor investor Portion™)-of which 40% of such Anchor Investar Porbion shall be
reserved inthe following manner (1) ug 1o 33.33% shall be reserved for alscation to domestc Mulual Funds; and (i} up 1o 6.67% shafl be resarved for Life insurance Companias and Pension Funds, subject fo valid Bsds being recalved from domestic Mutal
Funds, Life Insurance Companigs and Persion Funds & or above the Anchar Investor Allocation Prica. In the event.of under-subscription or nan-alacation in the Anchor investor Partion, the balance Equity Shares shall be added to the Net QIE Portion,
Further, 5% of the Net QI8 Portion shall be available for allocation ona proporionate basls 1o Mutual Funds anly and the remaindar of the Med OIB Portion shall be available for allocation on a proporlionate basis lo all $4Bs (ather than Anchor Investors)
including Mutesl Fends, subject 1o valid Bigs being received at or above the Offer Price. If at least T5% of the Offer cannot be Allotied o Q1Bs, then the entire Bid Amoint (&5 defined herainafter] will be refunded foritwith. However, if the aggregsie demand
fram Butual Funds is less than 5% of the Nat QB Portion, the balance Equity Shares available for allocation in the Mulual Fund Portion will be added 1o the remaining Q4B Partion for proportionate aliocation 1o QIBs. Further, not mare than 15% of the Offer
ghall be available for allocation & NIBs of which {a) one-third portion shall be reserved for Bidders with application size of mone than T0.20 milkon and upto T1.00 million; and {b) two-thinds of the portion shall be resened for Bidders with application size of
more than T1.00 milon, provided that the unsubscnbed portion in either of such subcategories may be sfocated (o Bidders in other sub-category of the MIBs in accordance with SEBIICDR Regulations, subject fo valid Bids being recedived at or above the
Cifer Price, Further, not mone than 10% of ihe Offer shall be: available for allocation o Retail Individusl Bidders {"RIB") in accordance with the SEBI ICDR Regulations, subject to valid Bids being received from them at of above the Offer Price. Al Bidders
[excapt Anchor Investors) shall mandatorily paricipate in this Offer only throagh the Appécation Supported by Blocked Amaunt ["ASBA’) process by providing detads of ther respective AZBA accounts (including UPLID {defined hereinafter] in case of LPI
Biddars (defined hareinafler) using the UP| Machanism (defined herematter), in which case the comasponding Bid Amounts will be blocked by the SC58s ar wndar the UP| Mechansm, as appheatie to participata in the Offer. Anchar Inveslors are nol
permittad b parficipate in the Anchor Investor Partion of the Offer through the A3BA process. Fordetails, see “Offer Procedure” on page 521 of the DREHP,

This public announcement is being made in comp&ance with the provisions. of Regulation 26(2) of the SEBI ICDR Regulations te inform the pubdc thet our Company is proposing, subject to applicable siatutory and regulatory requirements, receipt of
requisie approvals, markel condiions and othar congidarations, 10 make an indlal public offering of 1 Equily Shares pursuand b the Offer and hag filed the DEHP along wilth the Drafl Abridged Prospectus on August 10, 2026 with the Stock Exchanges and
Securifies and Exchange Board of India (“SEBI). Pursuant to Regulation 261} of the SEBI ICDR Regulations, the DRAP along with ihe Draft Abridged Prospectus filed with SEBI and the Stock Exchanges has been made pubdc for comments, i any, for a
penad of at laast 21 days from the date of publication of this pubbs annauncement by hoshing it on the webade of SEBI at www sebi oo in, websiles of the Slock Exchanges Le. BSE al wenw bseindia com and MSE al www.nseindia.com, on the websits of the
Cormpary at waa lablespace.com; and on the websiies of the Book Running Lead Managers (‘BELMS"), 2. Axis Capilal Limitad, Bolh Securites India Limited, CLSA India Private Limited, IIFL Capital Services Limited formerdy known as IIFL Secunfies
Limited) and JM Financial Limited at www.axiscapital oo.in, business.bofa.comfin‘en/about-us himl, www.india cisa com, www. iiflcapital.com and www.jmfl.com, respectively, Qur Company invites the public ta give their comments on the DRHP along with
lhe Drafl Abddned Prospecius filed with SEBI and the Stock Exchanges, with respect io disclosures made in the DRHP. The public i requested to send a copy af the comments 1o SEBI, fo the Company Sacretary and Compliance Officer of our Campany
gndior ihe BRLMs at iheir respective addresses mentioned herein. A8 comments must be received by SEBI andior owr Company andior the Company Secratany and Compiance Officer of our Company andior the BRLMs in relation to the Offer on or before
5.00 p.m. an tha 217 day from the date of publication of this public annauncament in accordance with Regulztion 26(2) of the SEBI ICOR Regulations

Investmants imequity and equity-related securifies involve a dagree of risk and Bidders should not invest any funds in the Offer unless they can afford io take the risk of kasing their entirg investment. Bidders are advised to réad the rizk factors carefully
before taleng an investment decision in the Offer, For taking an imesiment decsion, Bidders must rely on their own examination of our Company and the Offer, incuding the sisks involved, The Equity Shares in the Offer have not been recommended or
approvad by SEBI, nor doas SEBI guarantée the accuracy or adequacy of the contents of the Draft Red Herring Prospectus. Spaciic atiention of the Bidders is imited to "Risk Factors™ on page 22 of the DRHP.

Any decizion to mvestin tha Equily Shares described in the DRHP may only be taken aflar tha Red Heming Praspectus {REP) has besn filed wilh the BoC and must be made spiély on the basis of such RHF as thara may be matarial changas inlhe RHP
from the DEHP. The Equity Shares, when issued ihraugh the RHP, are proposed o be Bsted on the main bogrd of the Stock Exchanges.

For-defads of the share capial and capéal structure and the names of the sgnatories to the Memorandum of Association and the number of shares subscribed by them of cur Company, please sae the seclion lited *Capital Strucfure” on page 8 of
the RHP. The liabllity of the meambears of our Compary 15 Emiled by thelr shares. For details of the main abjects of aur Company as cantained in the Mamarandum of Association, please see the saction lithed "History and Certain Corporate Matters" on
page 264 of the DRHP

NAVI MUMBAI INTERNATIONAL AIRPORT

NOTICE INVITING EXPRESSION OF INTEREST FOR
CONSTRUCTION OF PROPOSED GA HANGAR - NO 3

AT NAVI MUMBAI INTERNATIONAL AIRPORT

Mavi Mumbal International Airport Limited ("NMIAL) has
been granted the right to develop, operate and maintain the
MNavi Mumbai International Airport ("NMIAYY on DBFOT
basis. NMIAL proposes to undertake the construction of
the proposed general aviation (GA) Hangar's

The scope of works includes, but not limited to, the
engineering, supply. fabrication, erection & installation,
integration, interfacing, testing, commissioning, obtaining
all requisite statutory approvals [/ licenses, warranty
support, rectification of defects. obligations during
Warranty Period/ defect rectification period, of the
proposed GA Hangar's at NMIA.

MMIAL invites responses to the Expression of Interest
{"EQI") from qualified, experienced and reputed contractors
forabove mentioned Works for NALA,

Interested applicants may download and submit their
response to the EQI by registering aon the NMIAL e-paortal;
https://nmiairport.abcprocure.com

For further details and instructions, please wvisit the
E-tenderssection: www.nmiairpart.cg.un

The deadline for submission of the response to EOQI is
177 August 2026, 17:00 hrs IST

Mote: NMIAL reserves the right to reject any response to
EQI| or change / cancel the tender process at any time
without prior notice or without assigning any reason
whatsoever.

NAVI MUMBAIINTERNATIONAL AIRPORT LTD.

Email: nmial.tenders@adani.com

Website: www.nmiairport.co.in

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VARIDHI COTSPIN PRIVATE LIMITED (in CIRP)

At-1237, 1238 1240/1, Village- Koth, Gangad Raad, Ta- Dholla,
Ahmeedabad, Gujarat, - 380061
{Under sub-regulation { 1) of regulation 364 of the Insalvency and Banknnptey Board of ndia
{insohency Resoletion Process for Corparate Persons) Regudations, 2016)

. RELEVANT PARTICULARS
1. MNameof the corpoeate delior VARIDHI COTSPIN PRIVATE LIMITED
along with PAN & CIN/ LLP Mo, PAN No: AAECY9837E
CIN Ne: L1729 21201 APTONES450
11237, 1238, 12401 Village- Koth, Gengad
| Road, Ta- Dhoika, Ahmedabad, Guarat, - 380051
Willape Hath, Dholks, Ahmedabar

Z | Address of he registered affice
BOOK RUNNING LEAD MANAGERS TO THE OFFER

| REGISTRAR TO THE OFFER

3. [URLof website
4. Detalts of place where majority of

feed assats are acated = A, CITIC S curites |
T linstaliod capaciy of main TSpimning ity housng 29,184 spindles to AMIE CAPITAL BofA SECURITIES ™2~ m LTI Ty I@ IFL CAPTTAL IJH Financial -"&' KFI HTECH
praducts) services prodiuce Bmg Spun 1000 Cotton, Compact,
Comied, Carded Yarm, Installed capacity to Axig Capital Limited BofA Securities India Limited CLSA India Privata Limited IFL Capital Services Limited JM Financial Limited KFin Techmologies Limited
produce apgradmisely 500 metno tons of 1° Floor, Axis Housa, Geaund Floar, “A" Wing, One BKC, BF Dalamal Housa {formearty known as NFL Securibies Limited) | 7° Floar, Cnengy 301, The Cendriem, 3° Floor,
iz : jamparmei, o P8. Marg, Worli ‘5" Block, Bandra Kurla Complex, Mariman Fomt 24" Floor, One Lodha Place Appasaheb Marathe Marg, a7, Lal Bahadur Shasin Road,
8. (Rupniiy and vakie of fopin R 0.5 Crin P 2003 20 and - TL2260 Mumbai - 400 025 Bandra (East], Mumbai - 400 051 Mumbai - 400 021, Maharazhtra, India | Senapati Bapat Marg, Lower Parel (West) | Prabhadesi, Mumbai - 400 025 Mav Pada, Wurta [West),

productsy services soid in fast
finariciad yoas

far pait af tha 7Y 2024-25

(Rg, 11213 Cr i FY 2021-232 with Fe. 11 8532 Cr

. |eam)

. [ Mumbéer af E"TII:I'IJ:."EIE'S.I" Workimen _"-H

8. | Further detalls mcluding tha fast | Details including teasar ard detalied EQ can
availabie fimancial statements (with- be obtainad by sending an email at email i:
schigules) of two yeors, and lists | cirpoviridhicotspinBgmail com.

Maharashtra, India

Tel: +31 22 4325 283

E-miail: tablespace.ipoiagscapin
Website: vavw aniscapital co.n
Investor Grievance E-mail:
invesior gnevance@axiscap.in

Tel: <01 22 G0 50k

E-mail: tablespace ipoiic=a com
Webszibe: wanyindia clza com
Invastar Grievanca E-mail:
imvestor helpdeski@clsa.com
Contaci Persen: Vedant Jain !/

Kurta, Murnbai - 400 470
Maharaskira, India

Tel: +31 40 6716 2222 11800 309 4001
E-mail: iablespace ipadkfintech.com
Wabsite: ww klinlach.com

Investor Grievance E-mail;

Maharashtra, India

Talb: +81 22 G630 3030

E-mail: tablespace.ipof@imfi.com
Website: waw jmf_com
Investor Grievance E-mail;
grievance. ibdi@jmil.com

Makarazhira, india

Tel: #8122 BE3Z B0

E-mail: dg.tablespace_ipeibofa com
Website: business bofacomfinian’
abautus. himd

Investor Grievance E-mail;

Murnbai = 400 013, Maharaghira, India
Tel: +31 22 4646 4728

E-mail: Tablespace. ipoificap.com
Wabszite: wwwiificapiial.com
Investar Grievance E-mail:
igibi@iflcap,com

ot nadibars abk sl ML I Contact Person: Pavan Naik dg.india_merchantbanking@bofa com | Bhakdi Vaidya Contact Person: Bhavesh Mandoth /| Contact Person: Prachee Dhuri einward.ris@kfntech.com
# F"Ei:‘"'"* :'L’" mf;'l:‘ i "‘r";""“"!"‘ b :"f.ﬂll":ﬁ;;“'r':';"“:"l Mg an email 2t SEBI Registration Mo: Contact Person: Ra| Badmutha SEBI Registration No.: Pawan Kumar Jain SEBI Registration No.: Contact Person: M. Murall Krighna
e e I i e INMODDD 2028 SEBI Registration No.: INMIO0011625 | INMODO0 10612 SEBI Registration No.: INMOD0OO10840 | INKIOOD10361 SEBI Registration No.; INRODDOO0Z21

Cade s suallable at URL:

10, | Last date for receipt of adpression

of Inferast |

Diate of i==ua of e pravisicnal list | 14 Sepbamder 2006

(of prospective resolution applicants|

12, |Last date for submission pf

___(ohpections to provisicnal list.

13, Dt of msue of the finasl list of
progspeciive resalution applicants

14, Dale of Baie of orration.
I marandum, avasuatian bt
and request for rescdution plans to
_I‘.'Il'fflfir.'lE'-ﬂl_'.-'fEl I'_E"_Enﬂl_lJlgn:ll'l E_Il:ll'.'ll_il:EI'IE.

15, Last daele [or submission of
resiutionplans

14, Process emall id tosubmit
 Exprassion of Interest

17 | Details of the comparate dabior's
registration status a5 MSME,

|04 Septamber 2026
All capilatzed larms used harain and nol spacifcally definad shall hava fhe sama maaning 25 ascribsd o them i the DRHP
11
For TABLESPACE TECHNOLOGIES LIMITED

On behalf of the Board of Directors

Sdi-

Ful Kurnar Gautam

Company Secratary and Compliance Officer

19 Segtamber 2036
174 Sepiember 3006
e Place: Bengaluru, Karnataka

|98 Seplember 2026 Date: August 19, 2026

TABLESPACE TECHNOLDGIES LIMITED iz proposing, subject io applicable statutory and reguiatory requirements, receipt of requisite approvals, market condilions and other considerations, by make an initial public offering of s Equity Shares and has
fibed the DRHP along with the Draft Abndged Praspectes sach dated Augqust 10, 2026 with SEBI and tha Siock Exchanges. The DRHP along with tha Dralt Abndged Progpechus is available on the website of SEBI al wew sabi.govin, as wall az on tha
wabsites of the Stock Exchanges | e, BSE and NSE at www.bseindia.com and www nseindia.com, respectively, an the website of the Company at www tablaspace com; and on the websites of the BRLMs, | e, Awis Capital Limited, BofA Sacurities India
Limited, CLSA India Pnvate Limited, IFL Capital Senices Limited (formeny known as IFL Secarifies Limided) and MM Fingncial Limitad st wweasxiscapitad.onin, business.bofa.comfinfen/about-us.himl, wenwindia.clss.com, wawiiflcapital.com and
il [l com, respectivaly. Any potential Bidders should note that investment in egquity shares involves a high degree of rigk and for detaiis refating to such risk, see "Risk Factors™ on page 22 of the DRHP. Potential Biddars should nof rely on the DRHP
along with the Drafl Abridged Prospectus filad with SEBI and the Siock Exchanges for making any investment decision and shauld instead raly on thae RHE, whea filed, for making any investment decision.

Thiz anrcuncement is nod for pubdcation or distribution to persons in the United States, The Eqity Shares have nof been and will not beregisterad under the U.5. Secunties Act of 1933, as amended {ihe "U.S, Securities Act™), and may not be offered or
sold within the United States, excepl pursuant toan exemption from, or in a ranzaction nol suebject b, e registration requiremants of the LS. Securties Actand applicable LS. slate secunties laws. Accordingty. the Equily Shares are only being offened
and sald (i) within e United States b “gualified inslilutional buyers® (as defined m Rule 1444 under the U5, Securifies Act ["Rude 14447 and referad foin the Drafl Red Hermmg Prospecius as *U.S. QIBs”, for the avoidance of doubt, the term LS. QIBs
does not refer 1o & category of instiutional investor defined under applicable Indian regulations and refarred ta in the Drafi Red Heming Prospectus as "0iBs") under Section 4(a) of the U.5. Securities Act and (i) oulside the United States in "offshore
fransaciions”, as defined in, &nd inrefianca on Regulation S under the -5, Secuities Act and fhe applicable laws of the jurisdiction where those offers and sales are made. There will be no public offesing of the Equity Shares in the United States.

|28 Oclober 2028
_c:irp '.aﬂrlr'll:l:t“SDII'rEF_m:‘lr |:.|:|n-.
| UDvAM G0 0003766

Furthar datails are set out in the detailed [mitation of Expression of tnterest (£01), which
arato be read topather with associated dsclaimears and gualifications Inthe EOL

Prawincharan Prafulcharan Dwary

Resolution Prodesslonal of Synergy Food and Agro Processors Pyt Lid. {In CIRF)

B8l Rag. Mo IBE P8-002,5P-MOC331, 201 T- 200 810937

AFA Wakd upto; 31122036

Email for Correspondance; clirpyaridhicotspnEgmall com

Ao B4 2672700

Date: 12 08 2025
Place; Ahmadabad

Ahmeda}j"g_ié_l-:".-.lr.-: 426

= . il e o i e s

epaper.financialexpress.com
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ONGC AHMEDABAD ASSET

Invitation
ONGC Ahmedabad Asset cordially invites all former

employees along with spouse to celebrate

71" ONGC DAY

On August 14, 2026, from 10.00 am onwards

Venue : Kendriya Vidyalaya Auditorium,
ONGC Eastern Sector, Chandkheda, Ahmedabad
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Gujarat Narmada Valley Fertilizers and Chemicals Limited
(An 150 2001, 150 14001, IS0 45001 & 150 50001 Certified Company)
Regd. Office: P.O.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), india

é-,_ NATIONAL AGRICULTURAL CO-OPERATIVE

MARKETING FEDERATION OF INDIA LTD
Office Address : A-Wing, 6th Floor, Maradia Plaza, C G Road,
Ahmedabad: 380006 Telephone No. : 079-26420581 / 40049497
E-mail ID: nafahm@nafed-india.com

NOTICE

NAFED Ahmedabad has floated an Expression of Interest (EQI) for
empanelment of reputed suppliers & distibutors for marketing of Grocery
Items (Rice, Atta, Pulses, Dry Fruits, Spices, etc.) in the State of Gujarat.
The EOlis live on https:/fwww.nafed-india.com/tender under tenders.
Interested vendors kindly visit NAFED's website https:/fwww.nafed-
india.com/tender to access the tender document and obtain further details.
State Head, Guj
NAFED

naled

clizcllal Sodaiz o RIF3s
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Guest house area
Tenders can be downloaded and submitted online at
www.tender.nprocure.com from 11-08-2026 to 24-08-2026 upto 17.00 hrs

by et CIN: L24110GJ1976PLC002903 Website: www.gnfc.in 2052 ol. | CONJAREA-IIENG/MMCT-Chharodi/E-89506/2026-27
e T E NOTIC f —— wiAd) (3yraiat) \15«_ I vt @ disa seil 2R fz‘_asrmm Sl oS
E-Tender Ecti g initi deailae] Emin, Bl spil, vng sdBzsa sei, s1ur swilEa sei e doom s
P Name of the Work value (Incl GST) vierge vl 3. 3uca.3e amt (Audl Alda)
Annual Rate Contract (ARC) for rendering health, Rs. 160 L yel s2arell il az (viz) "R
333106 |sanitation and other miscellaneous services in 5 He oMl S2aiell Gliotiell 254 | 3. £6,£2,¢00/- (31 2Ad01RR dmt viis 6wz wiis) y2i)
GNFC'’s residential Township and Angareshwar| incl. GST 3057 coaniarcll B R

dosz WldR Gl (lot-Rocdom)| 3. 3umo/- (opim1 3521 el sl 2ilda d-Udez gi21)

Zes2 durel aidh (vilaanda) | 92.0¢.2028 (200 5015) 2l 02.06.2028 (9800 SEis )

Contact person details: Y G Mistry - 02642-20-2829, Mail ID: ygmistry@gnfc.in
& Sr. Admin. Officer (02642) 20-2612.
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‘Corporation Ltd.

EXPRESSION OF INTEREST (EOI)
INVITING LIGNITE OFF-TAKE PARTNERS
FOR SURKA (N) LIGNITE MINE, BHAVNAGAR

EOI Number : GMDC/M&S/Bhavnagar/EOI/01/2026-27
GMDC is inviting interest from Lignite Off-Take Partners for securing your

fuel requirements.

s Particulars i Details

1. | Name of Mine Surka (N), Bhavnagar

2. | Minimum Bid Quantity 50,000 Metric Ton

3. | Maximum Bid Quantity 1,00,000 Metric Ton

4. | Basic Price (as on date) Per Metric Ton Rs 4,085 per MT

5. | Run of Mine (ROM) Quality On as is where is basis

6. | Lifting Period (8 Months) — Starting August, 2026
Preferred Fairly Evenly Spread Lifting

7. | Delivery mode (Ex-Mine) Loaded into Trucks

8. | Last Date for Submission of EOI 31" August, 2026
(Participation / Registraiion)

9. | Bank Guarantee or EMD (As preferred) Rupees 30 PMT
last date 31" August, 2026

10.| End-Use Restriction of Lignite Not Applicable

For Detailed EOl document, interested buyers may visit our website:
https:/ilwww.gmdcltd.com/customer_care/registration/

For further queries or help, contact: General Manager (Marketing & Sales)
on 6359947641 / 6357425636 / 079-27913200 or email at
customer_care@gmdcltd.com

Gujarat Mineral Development Corporation Ltd.
(A Government of Gujarat Enterprise)
: . Khanij Bhawan, 132 Feet Ring Road,
Near University Ground, Vastrapur, Ahmedabad-380052

EXPLORING
LIMITLESS
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Gujarat Narmada Valley Fertilizers and Chemicals Limited
(An IS0 3001, S0 14001, IS0 45001 & IS0 50001 Certified Comparry)
Regd. Office: PO.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India
e CIN: L24110GJ1976PLCO02903 Website: www.gnfc.in

OPEN E TENDER NOTICE

E-Tender Name of the Work

iD

Estimated work
value (Inc GST)

24 21 CELEE

Annual Rate Contract (ARC) for rendering health,
sanitation and other miscellaneous services in
GNFC’s residential Township and Angareshwar
Guest house area

Rs. 160 Lac
incl. GST

333106

(ew2a Baul 31. 45/- ulci 2542 EW)

Tenders can be downloaded and submitted
www.tender.nprocure.com from 11-08-2026 to 24-08-2026 upto 17.00 hrs

online at:

Contact person details: ¥ G Mistry - 02642-20-2829, Mail 1D: ygmistry@gnfc.in
& Sr. Admin. Officer (02642) 20-2612.
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